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The Minister of Food and Agricul­
ture (Shri Kidwai): (a) 5,347 village 
Level W orkers and m embers of the 
Supervisory Staff had been trained, 
upto the 31st July, 1954, and another 
2,028 were under training on tha t 
•date.

(b) 1,909 Village Level W orkers and 
members of the Supervisory Staff 
were trained during the -period 1st 
Jan u ary  to the 31st July, 1954.

R u r a l  Po s t -o f u c i s  in  M adr as

'*‘895. Shri ' Balakrisbnan: Will the
M inister of Communications be
pleased to state: *

(a) the number of Post Offices that 
have been opened in rural area of the 
Madras State in the year 1953-54; and

(b) the number of Post Offices that 
will be opened there in 1955 and 1956?

The Deputy Minister of Communi­
cations (Shri Raj Bahadur): (a) 177
Post Offices.

(b) 1954-55 239
1955-50 184.

Vo c a t io n a l  T r a in in g  Ckn tre s

=̂ 897. Dr. Satyawadi: Will the Minis-
ter of Labour be pleased to state:

(a) the names of the members of 
the Selection Boards for the Vocational 
Training Centres in Punjab and 
PEPSU; and

(b) the dates when these Boards 
were constituted?

The Minister of Labour (Shri K. K.
Desai): (a) A statem ent is placed on
the 'liable of the House. [See Appendix 
VI, annexure No. 9].

(b) July, 1954,

T r ip l r a  1 r o j e c  t  Ar e a

^98. Shri Biren Dutt: Will the
M inister of Food and A ^culture be
pleased to state:

(a) whether it is a fact that a big 
fishery has been set up by the people 
in the Tripura Project Area;

(b) whether any financial assistance 
has been sought from the authorities 
on this account;

(c) if so, whether any aid in the 
form of cash or otherwise has been 
given to them; and

(d) if not, the reason therefor?

The Minister of Food and Agricul­
ture (Shri Kidwai): (a) A few small 
fisheries have been taken up by the 
people of the Project area.

(b) No.
(c) and (d). Do not arise.
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The Minister of Health (Rajkumari 
Amrit Kaur): (a) and (b). The re -
quired information is being collected 
and will be laid on the Table of the 
House.

T r .am wa ys  in  M a dr as

*900. Shri K. Subrahmanyam: Will 
the Minister of Labour be pleased to 
state:

(a) whether it is a fact that the 
Union Government have appealed 
against the award of special Industrial 
T ribunal Madras in the dispute be-
tween workers and the management 
of Madras Electric Tramways; and

(b) whether it is a fact that this 
appeal has been referred to the Labour 
Appellate Tribunal?

The Minister of Labour (Shri K. K. 
Desai): (a) and (b). Yes. Sir.

N o r t h  L a k h im p l r -A l o n g  R oad

*908. Shri Gohain: Will the Minis-
ter of Transport be pleased to state:

(a) w hether there is any proposal 
to construct a road from North




